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Memorandum from . K.  Manufac
turers Limited, Kanpur Sangarsh

Samiti

7385.  SHRI M. ISMAIL:  Will the
Minister of COMMERCE be pleased 
to state:

(a) whether Government have re
ceived any memorandum from  .K. 
Manufacturers Ltd., Kanpur Sangarsh 
Samiti for re-opening of the mills*, 
and

(b) if so, steps taken by Govern- 
ment in this regard thereof

THE MINISTER  OF  COMMERCE 
AN STEEL  AN  MINES (SHRI 
PRANAB MUKHER EE):  â) Yes,
Sir.

(b) The matter is under considera
tion.

Income-tax Officers

7386.  SHRI  RASHEE MASOO: 
Will the Minister of FINANCE be 
pleased to state:

(a)   whether  in  the  Income-Tax 
epartment, departmental promotees 
from lower ranks reaching up to Class 
II Gaetted officers post and direct 
recruits in Class I Gaetted posts are

both  designated  as  Income-Tax 
Officers; and

(b) whether  any  representations 
have been received pointing out that 
this is an anomaly-, and if so, action 
taken thereon

THE EPUTY MINISTER IN THE 
MINISTRY  OF  FINANCE  (SHRI 
MAGANBHAI  BAROT):  (a)  and
(b).  Yes. Sir.  Income-tax  Officers 
rank above  Inspectors of Income-tax 
and below Assistant  Commissioners 
of Income-tax among the six Income- 
tax  Authorities  prescribed  under 
section 116 of the Income-tax Act, 
1961.  Though suggestions have been 
made for adopting different designa
tions for the Income-tax   Officersi 
depending on their class of service, 
it has not been found feasible so far 
to amend the above provisions of the 
Act.
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Geological Survey far Natural Re
sources in West Bengal

7388.  SHRI AMAR ROYPRA HAN: 
Will the Minister of STEEL AN 
MINES be pleaded tn state whether 
any efforts have been made by th 
Geological Survey of India to explore 
and locate more natural resources in 
West Bengal State

THE MINISTER OF COMMERCE 
AN STEEL  AN  MINES (SHRI 
PRANAB MUKHEREE):  Yes, Sir.
As a result of geological survey carri
ed out of West Eengal by Geological 
Survey of India and other exploration 
agencies, important deposits  of Coal, 
limestonej  dolomite,  lead-ine ores, 
apatite, china clay and fire clay were 
located in different areas of the State. 
Efforts to locate more mineral deposits 
re continuing.

Seiure of Silver al Bombay Airport

7389. SHRI  C.  CHINNASWAMY.
Will the Minister  of  FINANCE be 
pleased to state:

(a) whether it is a fact that silver 
worth Rs. 2.5 lakhs was seied on April 
14 from the baggage  of  a  women 
passenger by Customs Authorities at 
Bombay Airport;

(b) whether it is also a fact that 
two persons an Air-India employee and 
one of the senior most Customs officials 
are also linked with her in this case; 
and

(c) if 30, the details thereof

THE EPUTY MINISTER IN THE 
MINISTRY  OF  FINANCE  (SHRI 
MAGANBHAi  BAROT):  (a): Yes,
Sir. On 14t>h April, 1980, the Customs 
authorities it Bombay airport seied 
silver weighing about 102 Kgs. and 
valued  at  Rs.  2.62 lakhs (approxi
mately)  from  the  unaccompanied 
baggage of a lady pessenger.

(b)  and  (cK- An  Air  India 
employee who wag found to be involv
ed in the casa was arrested on 15.4 
1980.  The investigations made so far 
have not yielded any definite evidence 
of involvement of any senior Customs 
Officer in the attempted smuggling.

Further investigations, are, however, 
in progress.

Complaints from Consumers for not
getting Sugar

7390.   SHRI   UTTAMBHAT   H. 
PATEL:  Will the Minister of CIVIL
SUPPLIES b.3 pleased to state:

(a) how many fair price shops are 
in the adra Nagar Haveli, the Union 
Territory;

(b) whether Government have re
ceived complainls that cunsumers are 
not getting sugar at controlled rate 
in rural areas and fair price shop
keepers are selling the same directly 
in black-market; and




